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In the Patna High Court

Case No : Civil Writ Jurisdiction Case No. 16365 Of 2017

Syed Imdad Hussai APPELLANT

Vs

Bihar State Co-Operative Marketing Union Ltd. And Others RESPONDENT

Date of Decision : 10-06-2020

Acts Referred:

Citation : (2020) 06 PAT CK 0069

Hon'ble Judges : Ahsanuddin Amanullah, J

Bench : Single Bench

Advocate : Md. Abu Haidar, Ashish Giri

Final Decision : Disposed Of

Judgement

Ahsanuddin Amanullah, J

1. The matter has been heard via video conferencing due to lockdown imposed
on account of the COVID-19 pandemic.

2. Heard Mr. Md. Abu Haidar, learned counsel for the petitioner and Mr. Ashish
Giri, learned counsel for the Bihar State Cooperative Marketing Union Limited
(hereinafter referred to as the "BISCOMAUN").

3. Without going into the merits of the matter, learned counsel for the petitioner
submitted that under orders in various other cases, the BISCOMAUN is paying
the retiral dues of its employees as per the chronological list prepared,
depending on the date of superannuation. It was submitted that the same
observation be given in the present case.

4. Learned counsel for the BISCOMAUN submitted that they are adopting this
practice and as and when the turn comes of the persons concerned, in the
seniority list which is prepared on the basis of the date of superannuation, such
persons are being paid their dues.

5. Having considered the aforesaid, the writ petition stands disposed off with the

Downloaded from CourtKutchehry — https://dev.courtkutchehry.com/judgments/syed-imdad-hussai-appellant-hash-… Page 1 of 2



observation that payment of the admitted dues of the petitioner shall be made
strictly in accordance with the seniority list prepared by the BISCOMAUN, as has
also been stated by learned counsel for the BISCOMAUN that the same is being
strictly adhered to for making such payment.
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